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Assistant Geologist, rﬁi‘f‘:\«?& J:.,Em{"“
Ground Water Cell, ch:&k-\,C RSN e
Bhiwani. . cE
st . ? -
To % Al-
Regional Officer,
HSPCB, Bhiwani region,
Bhiwani

Sub:  Regarding reply of show cause notice for closure under stction 5 & 15 EP Act, 1986
submitted by M/s Govardhan mines & minerals, Dadam, Bhiwani.

In context of the above cited subject, kindly refer to your office letter no.

P
: HSPCB/BHI/2020/3598 dated 26.10.2020. In this reference, please find herewith the report
e of the visit of Dadam mine on dated 03.11.2020 for your kind information and further
necessary action.
Encl: As above Assistaht Geologist,
Ground Water Cell,
Bhiwani.
Endst no. Dated

A copy of the same is forwarded to the worthy Additional Deputy Commissioner, Bhiwani for
kind information & necessary action, please.

Assistant égc-alogist,

Ground Water Cell,
Bhiwani.
Endst no. Dated

A copy of the same is forwarded to the Mining officer, Bhiwani for kind information &
necessary action, please.

Assistant Geologist,
Ground Water Cell,
Bhiwani.
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SURVEY & INVESTIGATION REPORT TO ESTABLISH WATER LEVEL AT DADAM MINE

As per direction, an investigation was conducted on dated 03.11.2020 along with the
Regional Officer, Haryana state pollution control Board, Mining officer, Bhiwani, District Forest
officer, Bhiwani and the Executive Engineer, Irrigation department, Bhiwani. The undersigned
visited the site and find the facts related to reply of show czuse notice issued to M/s Govardhan
mines & minerals , Dadam, Bhiwani. The reply to point no. 5, related to water present in mining
pits is as follow:

In pit no 22,(coordinates N 28°53'11" F 75“51'05"}, the total depth of the pit as measured by
the officials of mining department was approx. 109 mtrs. from Ground level, with water coilected at
the bottom of the pit having column of less than one meter i the leakage from the cracks and
fissures of the rocks. The cracks and fissures were developed due to blasting during mining and
= paleotectonic activity. However, the pits was closed as no mifing activities are being done as
reported by officials of Mining Department.

In pit no. 25,(coordinates N 28°53'07", E 75°51'03"), the total depth of the pit as measured
by the officials of mining department was approx. 50 mtrs. from ground level, with no water present
in the pit whereas during last visit on dated 06.10.2011, the zarne pit was filled with water. It
indicates that the water filled in pit was not the leakage from graund water.

Water leveliin surrounding area : The Department has scfacted observation wells at a grid
pattern of 20 Sq. km for each well for monitoring of water table ir, entire district. The water table of
selected wells of Dadam village in alluvial area is 18.52 intr. in June 2020.

Conclusion: On the basis of field investigation, and the water table data of selected wells
available in surrounding alluvial formation is from 9.41 mtrs. to 18.52 mtrs., whereas the depth of
__Mmining pit is approx. 109 mtrs. as measured by the officials of mining department. This shows that
¢ presently the surrounding water level is having no inter connectivity with mining pits, as the water
table has not been encountered upto the depth of 109 Mtrz. So it is concluded that the water
accumulated in mining pits is seepage from the cracks and fissu: &5 of the quartzite rock of Aravalli
system.
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Dadam, Bhiwani

In this regard it is intimated that a FIR was sent to SHO, Tosham
vide letter No. 192-93/M dated 22.05.2019 & subsequent reminders vide No. 370-
71/M dated 31.10.2019 & No. 1-3/M dated 03.01.2020, regarding use of canal land
as a carriage way. But as per available records, in the case of Omparkash & others
V/s Raman & others in the Hon’ble court of Sh. Sunil Kumar Dewan, ACJ (SD)
Tosham, the Tehsildar Tosham was appointed as Local Commissioner who had

mentioned in his report dated 06.01.2016 that from RD 21100 to RD 22800 of

Dadam Disty., in a length of 1700 ft., the channel was damaged/not existing (2T

§3) since last 10 years (Copy attached).

From the above, it seems that the channel was mostly damaged

by earlier mining operations.

This is for your kind information and further necessary action

oiﬂf”ﬂ&\%bb r PP, L
2) 0&%"‘;1 MEngineer,
u

ivision,
Bhiwani.
cC:
1. SE/YWS Circle, Bhiwani for information and necessary action please.
2. SDO/Nigana W/S Sub Division, Bhiwani for information and necessary
action.

64
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No. lolal — Q1 / )ew Dated_ Q0.1 18 /2020.
To Daiiy =Ix3. .
Datz.. .21/ 202¢.
Ae Additional Deputy Commissioner Flor.‘.'a,f;ig‘)( Lo
Bhiwani.
Subject: Regarding mining by M/s Govardhan Mines & n?l'l?tll!gl)s.;
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From
Mining Officer
Deptt. Of Mines & Geology, ' )‘L/————_
Bhiwani. »
To psz'é. Fod-
1. Additional Deputy Commisioner, Bhiwani. ;
2. SDM Tosham, Ohab’/,’:lj’/z’-
3. Regional Officer, HSPCB, Bhiwani, P
4. District Forest Officer, Bhiwani. L
5. Assistant Geologist, Ground Water Cell, Bhiwani. 57 ﬁ
Memo. No. Mining/ Meeting/ /7 3 -1 3 Date:-h/;z/u JD
Subject:- Proceedings of the Mintues of the meeting held on01.12.2020 for

dated 17.11.2020 in the matter of Honble’s NGT 0A No,
169/2020 titled as Kuldeep Singh Vs state of Haryana & Ors and
order dated 21.07.2020 in the matter of OA No. 132 /2020 titled
as Rakesh Dalal Vs State of Haryana, :
LR 2t =Y
Please find enclosed herewith a copy of the minutes of meeting held
under the Chairmanship of worthy Deputy Commissioner, Bhiwani on 01.12.2020

Jforkind information and necessary action please

Encl:- As above

Mining Pfficer
Deptt. Of Mines&Geology,
Bhiwani.

Endst No. Mining/ Meeting/ 7, T Date:-
A copy of the proceedings is forwarded to P.A. to Deputy Commissioner,

Bhiwani.
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Proceeding of Meeting held on 01.12.2020 for examination of
presentation of M/s Govardhan mines & Mineral, Dadam
submitted at HSPCB, Panchkula vide letter dated 17.11.2020 in
the matter of Hon'ble NGT OA Nec. 169/2020 titled as Kuldeep
Singh Vs State of Haryana & Ors and-order dated 21.07.2020 in
the matter of OA No. 132/2020 titled as Rakesh Dalal Vs State of
Haryana.
Pre-meeting activities :-
The site of M/s Goverdhan Mines and Minerals, Hisar at Dadam Hills,
Tosham, Bhiwani was inspected on 06.10.2020 by joint team headed by (i)
ADC, Bhiwani including (ii) DFO, Bhiwani (iii) MO, Bhiwani (iv) RO, Bhiwani (V)
Asst. Geologist, Ground water Cell, Bhiwani (Vi) SDO, Nigana, water Service
Sub Division, Bhiwani.

During inspection, the joint team verified compliance status of various
directions issued by Hon'ble NGT vide order mention above.

On the basis of the short coming observed by the joint team, HSPCB,
Regional Office has issued SCN for closure under EP Act, 1986 for non
compliance of EC vide letter no. 2633 dated 08.10.2020. The said mining
project submitted reply of the SCN vide their letter dated 22.10.2020.

The reply of SCN was verified by concerned stake holder department & same
is not found satisfactory because the unit has created illegal ways in the
Aaravali Plantation and also made illegal mining as per DFO report dated
05.11.2020.

The HSPCB, Regional Office, Bhiwani has recommended the case of the
mining project for closure vide letter No. 5235 dated 06.11.2020 to the
Chairman, HSPCB, Panchkula.

HSPCB, Panchkula vide letter dated 18.11.2020 directed to get the
presentation of the unit dated 1 7.11.2020 to be examined by -stake holder
department within 07 days.

HSPCB, Bhiwani Region vide letter dated 19.11.2020 requested Mining
officer, Bhiwani, DFO Bhiwani, Water Cell Bhiwani and lIrrigation Department,
Bhiwani to examine the presentation of unit dated 17.11.2020 received through
head office letter dated 18.11.2020. |

Worthy ADC, Bhiwani in meeting held on 20.11.2020 Submitted DFO letter
dated 17.11.2020 according to which M/s Goverdhan Mines & Mineral not
created illegal ways and not made illegal mining but illegal mining in Dadam

hills area done by previous project proponent.

3
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Minutes of meeting 01.12.2020 :-

D N OOE b DN

Follbwing officers are present in the meeting held on 01.12.2020 :-
Sh. Rahul Narwal, ADC, Bhiwani

Sh. Manish Phogat, SDM, Tosham

Sh. R.K. Bhonsle, Regional Officer, HSPCB, Bhiwani

Dr. Sunil Kumar Sheoran, SC-B, HSPCB, Bhiwani

Sh. Dharmpal Iofﬁce of DFO, Bhiwani

Sh. Jaipal Rathi office of DFO Bhiwani

Sh. Chander Parkash, Ground Water Cell, Bhiwani

Sh. Niranjan LE:I, Mining officer, Bhiwani

During the meeting Worthy Deputy commissioner, Bhiwani has raised
concerned over dismantling of Dadam miner canal and SDO Irrigation,
Bhiwani was present during the meeting on 01.12.2020 has stated that the
said canal lying dismantled since for long time and Mining project is using
land of this canal area without taking any permission from Irrigation
department. The Ld. Deputy Commissioner , Bhiwani directed irrigation
department to verify the exact time period in the said when the said canal
was dismantled & list of officers responsible for not taking appropriate action
against the violators during that period. The Deputy commissioner also
directed to irrigation department, Bhiwani to rebuilt the said canal and to
ensure the availability of water for irrigation upto the tail.

At the time of meeting Ld. Deputy commissioner, Bhiwani asked forest
department to clarify the exact time period when lllegal mining was carried
out and who has done illegal mining & also directed to assess total area &
quantity of mineral illegally extracted and approximate cost of the material.

The worthy Deputy commissioner, Bhiwani also shows concern regarding
self contradictory reports submitted by forest department, Bhiwani in last
three months which may bring adverse remark against the officers involved
in verification of compliance status of Hon'ble NGT orders.

The Deputy commissioner, Bhiwani directed DFO, Bhiwani to submit
the clear-cut recommendation/report on the reply submitted by the unit
personally.

During inspection worthy Deputy. commissioner, Bhiwani asked Assistant
Geologist groundwater table, Bhiwani to clarify whether the said mining
project has intersected the ground water cell. The Ld. Deputy
Commissioner, Bhiwani also directed to verify where the water reported by

'
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the team on 06.10.2020 disappeared. The assistant Geologist ground water
cell told that _he will recommend case of the project for further verification
from central ground water. Board.

At the time of inspection the mining officer, Bhiwani stated that as per recent
survey conducted on 03.11.2020 by the team consisting of Senior Geologist
Head office, Mining officer, Bhiwani, Senior surveyor, Surveyor and official
of HARSAC, the detail survey of the mine area was carried out with the help
of DGPS instruments in the presence of concerned revenue official i.e.
Halka Girdawar & Patwari. The revenue officials gave the reference point as
red stone chakbandi for detail survey. But no illegal mining was found. The
boundary pillars of the mining lease area were found in the order with GPS
coordinates as per approved mining plan.

The mining officer stated that to verify scientific mining status, the case of
this project already recommended to Director General Mines & Safety,
Gaziabaad because the matter regarding scientific mining relates to DG
mines and safety, Gaziabaad and reminder has also sent in this regards.

The mining officer, Bhiwani was asked by Ld. Deputy commissioner
regarding dues of the M/s Goverdhan Mines & Minerals, Dadam. Mining
officer stated that 73.49 Crore are pending on account of royalty/dead rent ,
R & R and interest against M/s Goverdhan Mines & Minerals, Dadam. Which
is already intimate to Director General Mines & Geology, Panchkula for
necessary action and Worthy Depryﬁy commissioner, Bhiwani directed to
send reminder to higher authority again for necessary compliance
immediately.

The Ld. Deputy commissioner directed to all the stake holder departments to
examine the presentation received from the said project proponent within 15
days from date of meeting i.e. 01.12.2020. So that report can be sent to the
Chairman, HSPCB, Panchkula to decide closure case of the unit.

_%mo
% Deputy Commissioner

Bhiwani




From
Deputy Conservator of Forests,
Bhiwani.
To
The Deputy Commissioner,
Bhiwani.
No. 2105 Dated: 21.12.2020

Subject:  Examination of presentation of M/s Goverdhan Mines & Minerals,
Dadam submitted at HSPCB, Panchkula vide letter dated 17.11.2020
in the matter of Hon’ble NGT OA No. 169/2020 titled as Kuldeep
Singh Vs. State of Haryana & Ors and order dated 21.07.2020 in the
matter of OA No. 132/2020 titled as Rakesh Dalal Vs. State of
Haryana.

Ref. Your office letter no. 11535-40/MB dated 14.12.2020.

With refence to the above referred letter, this is to inform you that this
office has submitted two reports in connection with OA No. 169/2020 — Kuldeep Singh
Vs. State of Haryana and others. First report was a para wise comments submitted to
HSPCB regarding the show cause notice issued to M/s Goverdhan Mines and Minerals.
The comments were sent as per available record in the office and matter reported by the
Range Forest Officer, Tosham and the then Divisional Forest Officer, Bhiwani.

2. Since M/s Goverdhan Mines and Minerals in their reply to show cause
notice of the Pollution Control Board had referred that the illegal mining was done prior
to them taking over the lease, their claim was verified using the year wise Satellite
imagery data available on google map. The satellitc imagery data {copy attached with

report sent wide letter no 1860 dated 17-11-2020) shows that the illegal mining done in

Dadam Hill near the point B & C was mined prior to the lease of M/s Goverdhan Mines-

and Minerals except matter reported in FIR No. 587 dated 23.12.2019. These facts were
given in detail in the letter no. 1860 dated 17.11.2020 of this office. Thus there is no
contradictory reports of the Forest Department and letter dated 17.11.2020 of the Forest
Department may be considered the clarification report of the comments given on letter

dated 26.10.2020 of Haryana State Pollution Control Board, Bhiwani.
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3. As far as the extent of illegal mining area is concerned, RFO, Tosham has
reported vide letter no. 364 dated 21.12.2020 that illegal mining has been done near
point B & C in an arca of about 0.8 hectarc by the then lcase holder (KSL Sunder
Marketing Associate) prior to M/s Goverdhan Mines and Minerals .Further 300 Sqm
area of illegal mining was found for which FIR No.587 dated 23.12.2019 has been
registered. Further, it is informed that forest department does not have any technique to
estimate the quantity of mineral extracted and its cost. Hence for the extent of illegal
mining i.e. 0.8 hectare in arca and 300 sqm of arca, the quantity of minerals extracted
and cost may be sought from the Mining department.

4, Hence, report submitted by this office vide letter no. 1860 dated
17.11.2020 be treated as the final comments.

ﬁ “jﬂ/ )
Dy. Cénservitor of Forests,/
Bhiwani. 4‘,,_ )
o
Endst. No. 2106-07 Dated: 21.12.2020

A copy is forwarded to the following for information:-

1. Mining Officer, Bhiwani w.r.t. their letter no. 1173-77 dated 11.12.2020.

2. Regional Officer, HSPCB, Bhiwani.
Dy. G%rgervato of Forests,

Bhiwani. J?/
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3 g ‘:.! i <9 Nete'for file
ik Haime.df; Mine "* L.t ¢ iDadam Stone Mine,
, Name of-Dwner ~* 1. Ms Goverdhan Mines & Minerals ?
" (Shri Wazir Singh Quhar-Nominated Owner) g 6 N
fame of Manager- . . Shri/Sanjay Kumar Sinha, FCC
Name of 1, Officer A K Das, Dy, DMS / J

Date of Inspectlonr gh ; 28 f 2020 - -

‘Back Ground Information: Vide letter no. Bhiwani/ Khanan/1109 dated 24.11.2020 (RO Diary

Mo. 1439 dated 09.12.2020), Mining Officer, Mines & Geology Department, Bhiwani, has informed
this Directorate that Sri Rakesh Dalal has filed OA No. 132/2020 In the matter of Rakesh Dalal Vs.

State of Ha in the honourable court of National Green Tribunal, in which he has pointed about
ynscientific v }f mining In Dadam: Stone mine, whose hearing has been fixed in the hourable
NG T court on p; ‘2021 mI ofﬁcer, requested this Directorate to inspect the mine and submit

H R 3 -
‘An emaﬂi datedgl Dec, 2020 t V-Fdé email id mobwanO@gmall com to dg@dgms.gov.in was
received mj:his Dlrectcrate from RO, oni the same matter. (RO diary no. 1514 dated 22.12.2020).

AS duected, I called at the mine on dated 2§.12.2020, to enquire into the matter. While in the
area, Mining officer, Bhiwani, was requested to be present at the time of inspection and enquiry.
Due o his engagement at Charkhi Dadri, falling under his jurlsdiction, he could not accompany me
at the time of inspection and enquiry

Location & Ownership : TH¢ mJng! whis located in village Dadam in Tehsil ~Tosham, District
Bhiwanli, of state Haryana on thé way to Tosham Bhiwani. It is about 200Km from Ghaziabad. The
mining lease containing an area of 48.87 hectare in khasra no 132 min was granted in favor of Ms
Goverdhan Mines & Minerals, House no. 51, Urban Estate-2,Hisar(Haryana) by Govt. of Haryana..
Sri Wazir Singh Kuhar is the Nominated Owner of this mine.

Suparwsion, Production &'!Empluyment' The mine was placed under the overall management,
control, supemm.bn and direction of Shri Sa“]ay Kumar Sinha, holder of first class mine manager of
certificate of cen}petency (R). To assist the manager three(03) Assistant manager; Four (04) mine
fareman; nine({}g) mining mate and two 'tining engineer(B.Tech) and one Diploma in mining have

. been appomted for day to day supervision and operation of the mine. The mine was reportedly

‘4.0

producing about 36000T-37000T of stone per day, employing an average daily manpower of about
97 (contractors and departmental) persons per day.

Mining operation: The mine was worked by opencast mining method by deployment of
shovel-dumper combination with deep hole drilling & blasting. The Permission under Regulation

*406(2)(b) of the Metalliferous Mines Regulation, 1961 to deploy HEMM with system of deep hole

drilling and blasting have been granted vide this Directorate’s letter No. 3449 dated 29.11.2019
Blasted stones are loaded into buyers truck by excavator and dispatched. Big boulders generated
during the blasting are broken by secondary blasting. It was reparted that mining operations within
the lease hold area were outsourced. About 25-30 numbers of pits have been dug In the leasehold
area. The manpower and -machinery required for mining operations in these pits were being
deployed by the contractors. Whereas statutory persons supervising the day to day mining
operations were appointed by mine owner apart from contractors statutory personnel. The
machinety like excavator and drill machines were engaged by contractors. Drilling blasting and

- leading "opergtions, were carried out by contractors. The minerals were despatched in buyers
: -truck,ldumper The water tanker used for water spraying and wetting on benches and haul roads
+were also optsourced. Three numbers of fogger machines to settle the dust generated during

mining operations provided. Three numbers of transportable water tanker with built In arrangement
on the lanker top (whirling jet type \' The mine was being worked in.three shift elght hourly shift

» 4
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5.0 Inspection: After study of plans and section of the mine, Wentjto mine. 5/81i Sanjay Kumar Siriha,
Mine Manager and other officials accompanied me during the mspectid'n}fr.“ ,
6.0 Observation: ¥ s
(i) There were 25-30 numbers of pits dug within the Jease hold area. The pit name wag -
locally numbered for !dentiﬂcat}o’n and cbnvenience. The size of these pits was abnuti
80-200m x 100m-200m. _‘ : 4
(ii) The size of pit no. 38 was about 80mxE0mx18m, The height of benches were 5-9m angd
width was about 5-7m. A haul road leading to benches was provided. The Aravali forest
land was located on the western part of the excavation. Men and machinery swere \/
deployed by contractor. The size of pit no. 35 was about 60-65m(L)x40-45m(W)x8m- *
9Im(D), The height of bench was abouyt B-Qm..Adjoining to this pit, forest land of Aravali
was located on western side, The size of pit no, 31 was about 100-110m{L)x80-
90m(W)x 16-18m(D). The height of bench was abgut 8-'1(:[{11'..Adini_ng to this pit,,forest
land of Aravali was located on southern side, Loading.of st'{ﬁ;,yg?s b'e{@'g «arried|on jn
these pits. D ; NEIEE AN bt S I NS
(i) The size of pit no. 22 was about 200mx200mx20m(g). i _ﬁ;go enches’ ye
about 9-10m. Drilling of holes ere beifg carried ‘Gt thel telltodt bénch, The “drill
graph .enclosgd),!

machine was provided with wet drilling] arrangemest(Phe ;
Management informed that the il machihes are! i#kd with wet driliing
ng mechanism was out of

arrangement. Some of the dril machines whose wet drifi
order were under repair. o

(iv) There were three portable foggers machines Installed near the pit where loading -

: operation was being carried on. to settie the dust being generated during loading, It 3

was informed that these foggers are moved to differentr pits where loading operations 3
are carried on. Two to three dedicated tractor mounted water wanker was available.Fof -
supplying water to these fogger machine. s e B TR

(v) Three water tankers with water spraying arrangement on the top(whiling type) were 3
provided for wetting the haul roads and benches(photograph enclosed). Water Spraying
was being done on the haul roads and benches,

(Vi) The danger zone was demarcated by means of red flag(photogragh) enclosed). The! .
lease boundary was fenced by barbed wire. During inspe tion it was observed hiat ’efir‘:; Lk -

staffs and work persons were wearing safety gadgets likg t and skoes, gl X \_7 i
idey §f -

(Vi) An order under section 22(3) of the M Ines 952 Yasdmnosed in pit_ no, 120y .
this Directorate’s letter no. 2169 dated & 8,0&3}9 .'No v\fprff.Was being C\amj’g‘
In this pit. Men and machinery were nolyfound deployed:in'this pit, .
(viiil)  The records of attendance in form D were kept maintain'ezf." The employment register n
Form_B was kept maintained (copy enclosed).
(ix) The deep hole drilling and blasting was carried out under the personnel supervision of
assistant manager and foreman. The blasting time was reported to be between [-4pm$
A signage of blasting time was displayed on board at several .places(photograbh’
enclosed). Transport of explosive in license van for blasting in the mine was done by
the explosive supplier that was in agreement with the owner of mine. The records of
explosive used and return in RE-13 were being maintained by the explosive suppliei
(copy enclosed) and firings of shot were done by statutory persons appointed by the
owner of mine. i
(x) An efficient means of signalling by siren within the radius of 300m from the place
firing was provided and in yse (photagraph enclosed), .~ Foe i b
(xi) High mast tower consisting of. clusters of bulb was fo d_'insta don ﬂﬁ;haui FO;
around the quarry of the mine{ photograph enc_‘!&é_ad) fot: lighting @ng é;nt f
beyond day light hours, T T & & A
(xii)  There were crushers not belonging to owngr. Hf'rhine.wiﬂgin he Hapher: zone in tiorth
€astern and north western side. However, the crusher were Iqcated dutside thg danger i
Zone from active working face. The fly rocks genetated during. the.plasting wasitowards
free face. It was informed by the management that the ac?oinfng field to the leasc
Were acquired by the lessee on rental basis. No signs of fly Tocks were seen near ihe
adjoining field to the lease. o - '

wi - P A e R b BesNET



70 CONCLUSION:
1 1L is 0 be ngted that, Mining lease for Dadam Stone Mine, Khasra No. 132, Ms Goverdhan
lines & Minerals was granted by department of Mines & Geology, Government of Haryana,
" fonsent Operate, cansent tg establish and environment clearance was granted by the state

-{’.z =% ; ithoripyl Simplified Mining Stheme for working the mine In a scientific way by method of

o Y gbencasth ining has been approved by department of Mines & Geology, Haryana

L1 Inspection of Dadam Stones Mines, Ms/Goverdhan mines & Minerals was carried out in

accordance with the Mines Act, 1952, /

3 Under constitution of India, Safety welfare and health of workers employed in the mines is
fegulated by the Mines Act, 1952 and subordinate legislations framed under it, This Directorate,
a subordinate office under Minist ofgabour & Employment, Government of India administers
and oversees the compliance of e p%bﬁons of the Mines Act, 1952 & the Rules, Regulations
“nd Bye-laws framed there under. de, this Directorate grants permission under certain
Regulations for specific mining opérat 151}'"13 Deployment of Heavy Earth Maving Machinery &
Deep hole blasting, G
1) Inspections are carried out in accordance with Mines Act, 1952 to oversee compliance.

5) Scientific study is not Carried out by this Directorate. However, Department of Mines & Geology
May engage recognized scientific organisation or institutions to carry out scientific study of the
mine. i

6) This inspection was carried . out solely on the request of mining officer, Bhiwani without
Prejudice to any other law in'place, - ;

/1 Mining officer, Bhiwani may be atdressed. Letter js put up,

10 1[0
A K Das

B g Dy. Director of Mines Safety
i Ghaziabad Region, Ghaziabad

-

-
-
T
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From: "ps harsac ggm" <ps.harsac.ggm@gmail.com>
To: "DC Bhiwani" <dcbhw@hry.nic.in>

Cc: directorharsac@gmail.com

Sent: Thursday, February 11, 2021 8:53:56 AM
Subject: Requirement of information of mining of Village Dadam

With reference to your mail dated 02.02.2021 we would like 1o submit that the mining depth cannot be estimated from
the satellite data. However, the Digital Surface Model (DSM) generated as a product from ultra resolution drone data

can be used to some extent to find the mining depth. But this is a research perspective and has tolerances associated
with it. However far your references we are attaching the images (zipped) of the shaded area khasras draped over the

google earth images for the year 2010,2011,2013,2016,2019.,

Thanks & Regards

Principal Scientist, HARSAC
HARL A< Node Gurugram
Haryana
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fawg - Regarding representation given by M/s Goverdhan Mines and

Minerals, Village Dadam, Bhiwani against recommendation for
closure under section 5 of EP Act, 1986 for violation of Env.

Clearance and revocation of consent to operate granted under Air
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To
Deputy Commissioner,
Bhiwani
Subject: - To investigate the water level at Dadam mine, Tosham, Distt.-Bhiwani for

compliance of NGT order in the matter OA no.169/2020 & OA no.132/2020.

In reference to above cited subject, it is to inform that a committee of SDO(C)
Tosham, DRO Bhiwani and Assistant Geologist, Bhiwani along with Sh. Saquib, STA HG,
Central Ground Water Board Chandigarh (as deputed by RD, CGWB Chandigarh) was
constituted, to investigate the water level at Dadam mine, Tosham, Distt.-Bhiwani for
compliance of NGT order in the matter OA no.169/2020 & OA no.132/2020 on dated
04.01.2021

On dated 05.02.2021, the committee visited the site and the report
submitted by Sh. Saquib, STA HG, Central Ground Water Board Chandigarh is enclosed
herewith for your kind informaticn and necessary action please.

ﬂ‘ss;gﬁ?ééologisl,

Ground Water Cell,
Bhivrani.

Endst no. | 5'1_5’\-’ Dated @& ~o CE G Y

A copy of the same is forwarded to Regional Officer, HSPCB, Bhiwani region, Bhiwani

Assistant m,

Ground Water Cell,
- Bhiwani.

for kind information & necessary action, please.

146
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Subject: - To investigate the water level at Dadam mir«, Tosham, Distt.-Bhiwani for
compliance of NGT order in the matter OA ii¢.163/2020 & OA no.132/2020.

In reference of above cited subject, it is informed that, ... compliance of NGT order in the
matter OA no.169/2020 & OA no0.132/2020, the Central Groo. @ water Board, Chandigarh has
deputed Sh. Saquib, STA-HG to investigate the water level at Da¢ . o mine, Tosham, Distt.-Bhiwani. A
telephonic message received frorn Sh. Saquib, STA-HG informec hat he will be available on dated
06/01/2020 to visit the above said site.

In this regard, you are requested to canstitute a comm it (o visit the site along with the
official from Central Ground water Board, Chandigarh te invesdgate the matter. Submitted for

further necessary action and order please.

NJLD?\DC_ ot
\ - adtiiwani,

4 AsSTT ™ Guo Lv‘aﬂ‘s Load wistnel Rewouc {f )

owdl 57?0 (&) ToFhn Lo oL %O-hi‘.: he “Muouhes

C-E Comama | £HRO

ASS Q-wﬂé?u‘l'

L S
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GOVERNMENT OF INDIA
Phone : 0172-5021960-61-86 Central Ground Water Board,
Fax :0172-2639500 North Western Region,

Email : rdnwr-cgwb@nic.in Bhujal Bhawan, Plot # 3B,
: Sector 27-A, Madhya Marg
Chandigarh — 160 019

No. « A-HR/SSSC/NWR/S&I/2020 — 1 0“1 Dated : 29,12.2020

To,
Deputy Commissioner
Bhiwani, Haryana

Sub: To investigate the water level at Dadam Mine, Tosham, Bhiwani, for compliance
of NGT order in the matter OA no. 169/2020 & OA no. 132/2020

Sir,

In reference to above cited subject, it is to inform that M/S Govardhan Mines and Minerals
have not applied for NOC for abstraction of ground water from Central Ground Water
Authority. As per CGWA directions, DC is authorized officer to take action in case of illegal

4 withdrawal of ground water. Copy of CGWA directive is enclosed for further necessary
action.

Yours Faithfully,
\

(Anoop Nagar)
Regional Director

\ Copy to: Assistant Geologist, Ground Water Cell Bhiwani, Haryana for kind information and
necessary action. g A
‘/,.—p..\ 19\\\

7 A2

i 2£9 td

(Anoop Nagar)
Regional Director
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Date-22702:2021

To

The Regional Director
CGWB, NWR
Chandigarh

stablish water level at Dadam nne, Tizsharn Dhstrigl

Sub: Survey and Investigation reportlo €
0& po 1692020 & UA no 1347 1020-Heg

Bhiwan: for compliance of NGT ordern the matter

Sir
with referance to the letter no. 4{1?Z}ﬂ-HWSSSC/NWRz‘S&I/ZDEG-Eill} dated 31 12 2020 and
email dated 03.02.2021 undersigned fad carried out Survey to establish water leve| at Dadam
mise on 05,02.2021. Survey and tnvestigation report is enclosed herewith lor yous king
perusal,

This is for your kind perusal and necessary action please

Yaurs faithfully

e u‘b’ -

<5 S e

L

Saquib

@ \1«1 STA HG

-
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SURVEY AND INVESTIGATION REPORT TO EATABLISH WATER LEVEL AT DADAM MINES

Introduction - Original application no. 169/2020 & 13272020 was filed befare National Green
Tribunal st Delhi against illegal mining in forest area and ilegal extractian of ground water
respectively. As per the order a joint committee was formed comprising State PCB, Divisianal
Forest Officer Bhiwani, Additional District Magrstrate, Bhiwani for submitting factual and act:on
taken report in two months

To ascertain the water accumulated in the mining pit Ground Water Cell, Bhiwani requested
CGWB. NWR Chandigarh to take up studies in mining area of Dadam Mines of village Dadam,
8lock Tosham District Bhiwani after the committee forming by District collector, Bhrwan
consisting of Sub-Divisional Magistrate Tosham, District revenue offlicer Bhiwani, Assistant
geologist Ground Water Cell Bhiwani and CGWE, NWR Chandigarh. Along with the above

. mentioned committee the undersigned carried out the survey to investigate water level and

quality at Dadam mines on 05.02.2021.

Field Investigation — During survey it was found thatin pit no. 25 (cogrdinates N 28 ’:3‘08". t
7551°01") no water was found in the mining pit. In Pit no. 18 [coordinates N 285254 F
75%51'13") leakage from the cracks and fissure of the rocks were present but no water was
found at the bottom of mine pit. One sample was collected from back side af pit no LH a1 gate
no. 6 (coordinates N 28°52'56" E 75951'22") which had been got analysed  Data s
Annexure-| ’

Conclusion- Based on field investigation and chemical analysis of collected water sample it s
concluded that the seepage in mining pit is ground water from quartzitic formation. Quartizes
are forming low yield aquifer and tubewell constructed in quartzite generally yields 100-150
tpm of water only, thus the seepage found in pit is very minor and during rainy season they may
yield good quantity of water resulting in filling of mine pits. As the water in the alluwial
formation is 9.41mbgl to 18.52mbgl in the surrounding alluvial areas of mines the fracture in
quartzite might be hydrologically connected 10 the water table of the dlluvial areas and seepage
in mine pit are of ground water only
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